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Passep BY THE (GOVERNOR GENERAL OF “Inpia 1N COUNCIL.

[Recewed “the assemt of the Governor G—'meml on the 1815/;

September, 1912.1

An Act further to amend the Pre31dency
Cause Courts Act, 1882. ,

HEREAS it ‘is expedient
~ Presidency Small Cause
is hereby enacted as follows :—

fuvther to amend the
Courts Act 1882 It

be called the Pres1dency Small Short title.
(Amendment) Act, 1912. S
n 41 of the Presidency Small Cause Ameynd_ment

1, This Act may
Oause Courts

9. In sectio

f section 41,

Courts Act, 1882, for the word “one” the Word Aot XV,

“two”’ shall be substltuted

1882,



